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Shortage of labourers and staff in FCI

1847 SHRI PAUL MANOJ PANDIAN @ Will the Mimister of CONSUMER
AFFAIRS, FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) whether it 1s a fact that Food Corporation of India (FCI) 1s facing shortage of
labourers and staff, if so, the details thereof;, and

{(b) whether it is also a fact that FCI is considering making the movement of grains

containerised, if so, the details thereof?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN) : (a) Yes Sir, there is overall shortage
of labourers engaged by the Food Corporation of India (FCI) across the country. The
details of the sanctioned strength and men in position under various labour systems of
FCI as on 30.09.2014 are as under:

Labour system Sanctioned Men in Shortage
Strength position

Departmental 19858 16908 -2950

Direct payment System (DPS) 31600 27223 -4377

No Work No Pay 7886 7904 18

Torar 59344 52035 -7309

There 1s a shortage of staff also. Against the Sanctioned Strength of 36515 stafT,
total number of staff in position is 23946. Hence, there is a shortage of 12569 officials/
officers across Category-1, IT & IIT as on 31.12.2014.

(b) Movement of foodgrains is done through the mode of transport, which is most
economical for a particular route. Based on this strategy, presently FCI is undertaking
coastal transport through containers from Andhra Pradesh to Kerala. A quantity of 104542
MT of foodgrain has been transported through 16 voyages of ships on this route.

Shortage of godowns

T 1848 DR. SANJAY SINH : Will the Minister of CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION be pleased to state:

{a) the details of shortage of godowns and the efforts made by Government to

overcome this shortage;

TOriginal notice of the question was received in Hindi.
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{b) the details of foodgrains getting rotten during last three years in the country

due to shortage of godowns, State-wise; and

{c) whether Government has fixed any time-limit to overcome this shortage, if so,

the details thereof and if not, the reasons therefor?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN) : (a) to (¢) At present, there is sufficient
storage capacity for Central Stock of foodgrains and there is no rotting or damage of food

grains due to shortage of godowns.
Policy on direct selling

1849 SHRI T. RATHINAVEL : Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:

{a) whether it1is a fact that the direct selling industry with the right policy stimulus
is likely to reach ¥ 64,500 crore in size by 2025 from ¥ 7200 crore at present;

{(b) whether it is also a fact that the industry is adversely affected by lack of proper

legal framework, which 1s compromising the growth of the industry; and

{c) whether there is no systematic and standard policy on direct selling that is

based on a constitutional structure, if so, the details thereof?

THE MINISTER OF CONSUMER AFFAIRS, FOOD AND PUBLIC
DISTRIBUTION (SHRI RAMVILAS PASWAN) :  (a) Yes Sir. According to a joint
study conducted by the Federation of Indian Chamber of Commerce and Industry (FICCT)
with KPMG Ltd. the market share of direct selling industry in India is expected to touch
T 645 billion by the year 2025.

(b) and (c) There is at present no separate legislation for regulation of direct selling
industry and they come directly under the purview of Prize Chits Money Circulation

Schemes (Banming) Act, 1978.
Action against hoarders

1850. SHRI MOHD. ALT KHAN : Will the Minister of CONSUMER AFFAIRS,
FOOD AND PUBLIC DISTRIBUTION be pleased to state:



